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~u t re be plea"ed to state: 

(a) whether it is a fact that physi-
cal verification of the forests of 
Andamans has not been done for the 
1ast three years; 

(b) if so, the reason~ therefor; and 

(c) when Government propose t.o 
have the next physical verification of 
the Andamans forests? 

The Minister of Apicultare (0;. 
P. S. Deshmakh): (a) to (c). Physical 
verification of the forests in the 
Andamans hal' not been attempted. If 
the hon. Member is referring to veri-
fication of timber and stOTe'S, such 
verification has been carried out 
annually during the last 3 years to the 
extent possible. 

Supply of Wheat to West Benral 

*435 {8bri S. M. Banerjee: 
. Sh ri A urobindo Ghosal: 

Will the Minister of Food and Am-
•. ultare be pleased to statc: 

(a) whEther it is a fact that Central 
Government had scnt huge quantity 
of wheat tu West Bengal Government 
in November, 1959 at Rs. 15 per maund 
for distribution among the ftood-
:;;tricken areas; 

(b) wlwther this whl'at was sold in 
the OPt'll market; 

(c) whethel" i~ wheat was found 
to h(, unfit for human ('onsumption; 

(d) ~ et r an~  ( n uir~r was hpJct; 
and 

(c) if so, the finding of thi!' enquiry? -The Deputy Minister of Food and 
Agriculture (Shri A. M. Thomas): (a) 
to \ c). Govc>rnml'nt of India are sup-
plying wheat to the West Bengal Guv-
('nlment at Rs. 14 p<>r maund for 
distribution in th(> istri t~ through 
modified rationing and other forms of 

~tri ution. 

No s('paraie allotment for flood-
~:: ~ (  a!"'<'a<.:; was made in NOVl'mbf'r, 

1959 and it is understood from the 
West Bengal Government that n<> 
wheat supplied by the Centre was 
either unfit for human consumpt ion or 
sold in the open market. 

(d) Bnd (e). Do not arise. 
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Silting of Bhakra Reservior 

"437. Shri P. C. Borooah: Will til, 
Minish'l" of IrngatioD and Power he-
pleasf'd to state: 

(a) "'heth"" it is a fact that a Joial 
Board will be formed comprising of 
Himachal Pradesh and Punjab G{)\'-

('rnments to check the silting of the 
Bhakra l'Pservoir; and 

(b) if so, 1he details thereof'? 

The Deputy Minister of Irriga-
tion and Power (Shri Hathi): (a) 
Yes. Ai a meeling held between 
thp r : re~ n ati es of the Punjab 
Government and the Himachal Pra-
desh Administration on the 12th 
February, 1960, it was suggested that 
an inter-State Soil Conservation Co-
ord.ination Board. be set up. 
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(b) The membership of the Board 
has been proposed as follows:-

Punjab: 

(J) ;plltnning Commissioner-
Chainnan. 

(2) Secretary, Agriculture. 
(3) Chief Conservator of Forests. 
(4) Director of Agriculture. 

Himaclta! Prad."I" 

() Development Commissioner-
Vice·Chairman. 

(2) Chief Conservator of Forests. 
(3) Director of Agriculture. 

BhakTa Dam: 

The General Manager, Bhakra Dam 
and after the discontinuance of the 
post of the General Manager, a repre· 
sentative of the Bhakra Dam organi· 
sat jon. 

The Board would plan and review 
soil conservation activities and pro-
grammes of Punjah and Himachal 
Pradesh in the catchments of riven; 
SuUej and Boas. The catchment area 
of river Ray; is proposed to be kept 
out of its purview for the time being. 
The Board would have a full time 
S('eretary. 

The Bhak ... Control Board consider-
l'd these suggestions at iL<; last meeting 
and decided to leave further action on 
these proposals to be taken by the 
Government of Punjab and the 
Himachal Pradesh Administration. 

Revised Trunk Call Rates 

*438. Shri Damani: Will the Mini,-
ier of Transport and Communications 
be pleased to state the revenues that 
Govcrnmc>nt arc expecting from rcvi-
~ ion in the rates of trunk calls? 

The Minister of Transport and 
Communir.ations (Dr. p. Subbarayan): 
Trunk Call Rates have not been 
revi,ed, only the periods and extent 
of C'om'ession have 'l:>een changed. 

No signifieunt ehange in the r(,vpnue 
lS I..'xppetcd. 

ShOrt WarOD Supply for Food 
Movement 

"439, Shri Chintamoni Panlrrahi: 
Will the Minister of Railways be 
pleased to state: 

(a) .... hether it is a fact that food 
movement from Orissa to West Bengal 
has been held up due to inadequate 
allotment of wagons by the S,E. Rail-
wa,Y authorities; 

(b) whether the two State Govern-
ments of Orissa and West Bengal have 
brought this matter to the nOlice of 
the Railway authorities; 

(e) whether the representative of 
the S.E. Railway authorities was 
invited to a joint conference of the 
officials of the two State Governmenw 
recently held in Calcutta; and 

I d) if so, whBt is the actual position 
in this regard? 

The Deputy Minister of Railways 
(Shrl ShahDawaz Khan): (a) No. In 
fact the total m(}vement of rice and 
paddy ex-Orissa to West Bengal from 
28th December, 1959 to 18th February. 
1960 was 4,724 wagons which is 
opproximately 94,480 tons. 

(h) The Railway authorities have 
been requested by the State Govern-
ments to step up the movement 
further. 

(e) TIl!' representativ(' of the South 
Eastern Railway wa.." not asked to 
attend the recent joint conference of 
the olliciaLq of the State Governments 
of West Bengal and Orissa at Calcutta 
but close liaison is being maintainNl 
by the Railways with the Principal 
Liaison Officer of the West Bengal 
Government. The Railway represen-
tative also attends the weekly Trans-
port Advisory Committep's llH'eting.<; 
held bv the Chief Ministpr of W<'st 
BClng,II' ('very Tuesday wherl' the 
QIJ£'stion is disC'l1ss(·d. 

(d) The traffic is being okared 
expeditiously. 




